
List of cases where e-Payment of Court fees was made during the month of  June-2024.

Court District Court Room Case Type Case Number Advocate

1 Central Recovery 01-06-2024 9810048083 28.05.2024

Recovery 03-06-2024 9999704111 29.05.2024

Recovery 05-06-2024 9910334337 21.05.2024

2 Central 306 CS (COMM) 700/2024 06-06-2024 9810028877 27.05.2024

3 Central 04.06.2024 9811161525 04.06.2024

04.06.2024 7838737001 14.05.2024

4 Central 304 RECOVERY 04-06-2024 8527084956 17.05.204

304 RECOVERY 04-06-2024 9958724670 21.05.2024

304 RECOVERY 05-06-2024 9313780408 03.06.2024

304 RECOVERY 05-06-2024 9891191156 NA 20.02.2024

304 RECOVERY 06-06-2024 8750046162 03.06.2024

304 RECOVERY 06-06-2024 9811153489 24.05.2024

5 Central EXECUTION 01-06-2024 9910431437 24.05.2024

RECOVERY 03-06-2024 9711424345 30.05.2024

No.
Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
675/2024

SANJEEV 
KUMAR 
BHATIA VS 
AMIT 
CHAUDHARY

RAGHAVEN
DRA 
MOHAN 
BAJAJ

|
off.rmb@gmail.
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM 
-677/2024

IGNUS FIRE 
SOLUTIONS 
PVT LTD VS 
M/S VIKRAM 
RUBBERS 
PVT. LTD.

RAM VILAS 
KAUSHIK

VNLAWSUITS1
11@GMAIL.CO
M

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
688/2024

JAI PRAKASH 
KAUSHIK VS 
THE 
ORIENTAL 
INSURANCE 
COMPANY 
LTD

ARKAJ 
KUMAR

arkajkr.7845@g
mail.com

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

TIMES 
INTERNET 
LTD VS. 
GREEN 
HONCHOS 
SOLUTIONS 
PVT LTD

RAJEEV 
AGGARWA
L

lawyersinc@red
iffimail.com

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
698/2024

ASHWANI 
KUMAR V/S 
MCD

SATYENDE
R KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
699/2024

PRISM 
JOHNSON 
LTD V/S 
ZENITH 
FLOORING 
PVT LTD

ANURAG 
ARORA

RIARORA91@
GMAIL.COM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CS 
(COMM)/684/2024

VISHNU 
FOOT FIRST 
PVT LTD Vs 
DHIRAJ 
DUBEY 
PROPRIETOR 
OF SHANKAR 
LOGISTICS

Lokesh 
Kumar 
Pathak(P),

lokeshpathak.p
athak@gmail.co
m

CS 
(COMM)/681/2024

PRINTMAN 
ASSOCIATES 
PVT LTD Vs 
ASHOK 
KUMAR SAH

Kushal 
Kumar(P),

KUSHAL.KUM
AR@ERUDITE
LEGAL.ASIA

CS 
(COMM)/693/2024

DEE GEE 
FABRICS PVT 
LTD Vs 
TODEZ 
CREATION 
PVT LTD AND 
ORS

SANTOSH 
KUMAR(P),

SPPANDEY@G
MAIL.COM

CS 
(COMM)/697/2024

KALPANA 
GUPTA Vs 
SANDEEP 
GUND

Ajay 
Kumar(P),

CS 
(COMM)/704/2024

MOHD 
SUHAIL AND 
ORS Vs ANITA 
GULATI AND 
ORS

Lakshay 
Sharma(P),

lakshay.sharma
679@gmail.co
m

CS 
(COMM)/703/2024

RAJNEESH 
VERMA PROP 
OF M/S INDO 
TEX Vs 
SACHIN 
SHARMA

Naveen 
Kumar 
Nayyar(P),

Nknayyar30@g
mail.com

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

CS 
(COMM)/674/2024

CANARA 
BANK Vs 
BINDANA 
VENKAT 
ADARSH AND 
ANR

Arun 
Yadav(P),

arunyadav803
@gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

CS 
(COMM)/680/2024

Rdss Fab Pvt 
Ltd Vs 
Paramount 
Textile Mills 
Pvt Ltd

Shreyek 
Gupta(P),

shreyek92@gm
ail.com
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5 Central

EXECUTION 03-06-2024 9811484755 29.05.2024

04-06-2024 9999689033 28.05.2024

6 Central 410 CS (COMM) 705/2024 07-06-2024 9810353436 10-04-2024

7 Central CIVIL SUIT 03.06.2024 9811153489 24.05.2024

CIVIL SUIT 03.06.2024 9811153489 24.05.2024

8 Central RECOVERY CS(COMM)/690/24 05.06.2024 9313780408 03.06.2024

9 Central 03-06-2024 9560111667 01.06.2024

CS 03-06-2024 9999334547 01.06.2024

EXECUTION 03-06-2024 9891188839 01.06.2024

CS 04-06-2024 9811484755 03.06.2024

CS 05-06-2024 9654968449 04.06.2024

CS 06-06-2024 9810019614 05.06.2024

CS 06-06-2024 9810482081 N/A 05.06.2024

10 Central 307 Civil CS DJ/603/2024 12-06-2024 7678605478 10-06-2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

305, EXTN. 
BLOCK 
THC/DELHI

CS 
(COMM)/679/2024

Raj Kishore 
Singhal Vs Nav 
Bharat Trading 
Company

TARUN 
SHOKEEN(
P),

tarunshokeenad
v@gmail.com

305, EXTN. 
BLOCK 
THC/DELHI

ARBITRATION 
U/S 9

CS 
(COMM)/682/2024

Pipe And 
Section Private 
Limited Vs 
Samoo 
Engineers 
India Private 
Limited

Vikas 
Garg(P),

vikasgargadv20
11@gmail.com

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

PARMOD 
KUMAR 
NARULA VS. 
DEE CEE 
COAL 
CARRIERS 
PVT. LTD.

SH. M.K. 
MALHOTR
A

mkmalhotra24
4adv@gmail.co
m

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

COURT ROOM 
302

CS(COMM) 
691/2024

RAJNEESH 
VERMA VS 
SAYED 
HAIDER

NAVEEN 
KUMAR 
NAYYAR

NKNAYYAR30
@GMAIL.COM

COURT ROOM 
302

CS(COMM) 
692/2024

RAJNEESH 
VERMA VS 
M/S HERRY 
CREATION 
PVT. LTD.

NAVEEN 
KUMAR 
NAYYAR

NKNAYYAR30
@GMAIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-08

308EXTENSIO
N BLOCK THC

DEE GEE 
FABRICS 
PVTLTD VS 
BRIJESH 
KUMAR

S.B. 
PANDEY

SBPANDEY.7@
YAHOO.COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
(COMM)

OMP (I) 
(COMM)/531/2024

Tata Motors 
Finance Vs 
Lion Energy

SANDEEP 
BASNAL(P),

BSSOLICITOR
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/678/2024

Mr Sanjay 
Gupta Vs 
Municipal 
Corporation Of 
Delhi

Anurag 
Kaushik(P),

anuragkaushikl
egal@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/224/2024

Goyal And  
Goel Stainless 
Steels Vs 
Nelkon 
Kitchenware

NITIN 
MITTAL(P),

mittal782004@
yahoo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/686/2024

Parth Singhal 
Vs Nav Bharat 
Trading Co

TARUN 
SHOKEEN(
P),

tarunshokeenad
v@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/687/2024

Sunil Kumar 
Gupta Vs Brick 
Town 
Developers 
Private 
Limited

Kislaya 
Mishra(P),

kk.mishra@mid
aslegal.org

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/702/2024

State Bank Of 
India Vs Sagar 
Machan

Rajiv kumar 
Thakur(P),

bhal.associates1
995@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/701/2024

Khadak Singh 
Vs Shakti Card 
Centre

PRAVIN 
JHA(P),

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Anjana 
Chakraborty 
Vs Jasmeet 
Kaur

Rahul 
Kadyan

rahulkadyan20
08@yahoo.com
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Payment of 
Court Fees10 Central

307 Civil CS DJ/604/2024 13-06-2024 9717226677 06-06-2024

307 Civil 15-06-2024 9650682928 12-06-2024

11 Central nil

12 Central 401 30/2024 06-06-2024 9650640008

401 OMP (I) COMM 539/2024 07-06-2024 9650111667

401 CS COMM 706/2024 07-06-2024 9718844007 21-05-2024

401 232/2024 07-06-2024

401 CS DJ 605/2024 18-06-2024 9971186814 15-06-2024

401 CS DJ 606/2024 19-06-2024 9999947057 04-06-2024

401 CS DJ 607/2024 19-06-2024 9810538000 10.06.2024

13 Central 402 Execution 01-06-2024 99990042642 ---

402 Civil 04-06-2024 011-26843455 30-05-2024

402 Execution 05-06-2024 9818159221 ---

14 West nil

15 West CS(COMM) 486/2024 03.06.2024 8750394811 29.05.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Manish 
Mahawar Vs 
Anita Rohtagi

Avishek 
Kumar

avishekkumar5j
an@gmail.com

CS 
(COMM)/707/2024

RADO UHREN 
AG AND ORS 
Vs ASHOK 
KUMAR

Shravan 
Bansal

rishi@unitedan
dunited.com

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

COUNTER 
CLAIM

M/S TT LTD 
Vs M/S 
FABEXPO

MUKUL 
RAAO(P),

TATA 
MOTORS 
FINANCE LTD 
Vs M/S VC 
COMPANY

SANDEEP 
BASNAL(P),

BSSOLICITOR
@GMAIL.COM

NAWAL 
KISHORE 
SONI Vs 
GANESH 
PRASAD

ANMOL 
KAPUR

ASHISHKAPU
R07@GMAIL.C
OM

EXECUTION 
COMM

M/S GLASS 
PRIVATE LTD 
Vs LINEX 
IMPEX PVT 
LTD

MAHIMA 
DAYANI

SIMER SINGH 
KHARBANDA 
V/S CANARA 
BANK

DEEPTI 
GUPTA

DIPTIGUPTA2
492@GMAIL.C
OMS

ASHISH 
BANSAL V/S 
REENA GOEL

GAURAV 
KUMAR

AMIT KUMAR 
AGRAWAL & 
ORS V/S ANIL 
SINGH 
JADON

DEEPAK 
VOHARA

ADVODEEPAK
@GMAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Execution 
(Comm)/217/2024

PUNJAB 
NATIONAL 
BANK Vs M/S 
S R 
OVERSEAS

ANSHUMA
N 
SRIVASTAV
A(P),

SRI.ANSHU83
@GMAIL.COM

CS 
(COMM)/685/2024

NIRMAL 
KUMAR JAIN 
Vs RAVI 
JEWELLERS

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

Execution 
(Comm)/227/2024

State Bank Of 
India Vs Sunita

suresh 
kumar(P),

adovate.suresh7
5@gmail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

209
Extn Block

BIMLA 
ARORA VS. 
SHEMROCK 
LOTUS

ABHIRAJ 
JAYANT

abhiraj.jayant@
gmail.com
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Payment of 
Court Fees15 West

CS(COMM) 504/2024 06.06.2024 98111022227 01.06.2024

CS(COMM) 505/2024 06.06.2024 9868941043 03.06.2024

16 West Recovery 03-06-2024 9910003298

Recovery 03-06-2024 9312276651

Recovery 05-06-2024 7838443353

Recovery 07-06-2024 9891445632 3-JUN-2024 

17 West CS (COMM) 01-06-2024 9350999608 29-05-2024

CS (COMM) 01-06-2024 9811896060 27-05-2024

MISC. DJ Misc DJ/371/2024 01-06-2024 9213392006 NIL

01-06-2024 9810137773 NIL

CS (COMM) 03-06-2024 9310121346 31-05-2024

CS (COMM) 03-06-2024 9311131978 16-05-2024

CS (COMM) 03-06-2024 9560396555 28-05-2024

04-06-2024 811133644 NIL

04-06-2024 811133644 NIL

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SANWUD 
SURFACES 
VS. PAWAN 
LAHOTI

PANKAJ 
GUPTA

GLOBALJURIS
LAWFIRM@G
MAIL.COM

POWERTECH 
SWITCHGEAR
S 1 VS. NAFCO 
INDIA PVT 
LTD

RANJAN 
KUMAR

ranjan.kumar.a
dvocate@gmail.
com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

203
Extn Block

CS 
(COMM)/490/2024

Anju Singh Vs 
Mothers Pride

Pradeep 
Nawani(P),

pradeep.nawani
2002@gmail.co
m

27-MAY-
2024

CS 
(COMM)/489/2024

M/s Zeta 
Buildtech Pvt 
Ltd Vs M/s 
Chanmeet 
Leasing And 
Finance Pvt 
Ltd

rajeev 
kumar 
tewari(P),

r. 
tewari88@gmai
l.com 

20-MAY-
2024 

CS 
(COMM)/498/2024

A And S Steel 
Private 
Limited Vs 
Shri Pankaj 
Proprietor M / 
S Rainbow 
Sales

Shiven  
Banga(P),

advshivenbanga
@gmaiI.comma
illegalhealers@
gmail.com

31-MAY-
20241

CS 
(COMM)/510/2024

Ashutosh Patel 
Vs Modular 
Infratech Pvt 
Ltd

DHARMEN
DRA 
KUMAR(P),

dharmendraa 
411@yahoo.co.i
n.

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

202
Extn Block

CS 
(COMM)/479/2024

RAJNEESH 
MAGGON Vs 
SHRI JUBER 
PASHA

VINOD 
KUMAR

advocatevinod1
969@gmail.co
m

CS 
(COMM)/480/2024

STATE BANK 
OF IONDIA Vs 
BISHNNU 
KUMAR ROY

ASHOK 
KUMAR

kumarashokadv
ocate@gmail.co
m

ANIL RANA 
Vs M/S INDUS 
TOWER LTD

MOHAR 
SINGH

moharsinghk10
@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/112/2024

D N 
PUBLICATIO
NS Vs DELHI 
URBAN 
SHELTER 
IMPROVEME
NT BOARD

KUMARSUS
HOBHAN

advocatesushob
han@gmail.co
m

CS 
(COMM)/485/2024

M/S SHIVAY 
INTERLINING 
LLP Vs 
MANISH 
AGGARWAL

ANAND 
MAHESHW
ARI

anandmaheshw
ari87@gmail.co
m

CS 
(COMM)/487/2024

STATE BANK 
OF INDIA Vs 
LALIT 
DHAKOLIA

NIRMAL 
MISHRA 

nirmalmishra.a
dv@gmail.com

CS 
(COMM)/488/2024

CANARA 
BANK Vs 
NAVNEET 
SAFETY 
WORKS

ASHOK 
KUMAR

ashokkumarleg
al@gmail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/116/2024

SHRIRAM 
FINANCE LTD 
Vs JATIN 
SHARMA

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/117/2024

SHRIRAM 
FINANCE LTD 
VS VIKRAM 
KUMAR

MANOJ 
KUMAR

manojk.adv@g
mail.com
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17 West

CS (COMM) 05-06-2024 989185688 01-06-2024

CS (COMM) 05-06-2024 9717061109 19-04-2024

MISC. DJ Misc DJ/379/2024 06-06-2024 9810243904 NIL

CS (COMM) 06-06-2024 9015893668 29-05-2024

07-06-2024 811133644 NIL

07-06-2024 811133644 NIL

18 West 478/2024 01-06-2024 9560396555 Not Provided 29.05.2024

483/2024 03-06-2024 9911591774 Not Provided 31.05.2024

484/2024 03-06-2024 9560396555 Not Provided 28.05.2024

491/2024 04-06-2024 A.K. Rout 9999132159 29.05.2024

492/2024 05-06-2024 9015893668 29.05.2024

503/2024 06-06-2024 98111022227 04.06.2024

507/2024 07-06-2024 9212226354 27.05.2024

508/2024 07-06-2024 9811231233 03.06.2024

19 West CS (COMM) 01-06-2024 9810047059 29-05-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/494/2024

M/S UPGRID 
SOLUTIONS 
PVT LTD Vs 
NEHA

ABIDNDRA 
MAHESHW 
ARI 

abhigaman.law
@gmail.com

CS 
(COMM)/495/2024

ASHOK 
BANSAL Vs 
KOHLI TENTS 
PVT LTD AND 
ORS

NISHANT 
ANAND

anand.nishant2
4@gmail.com

M/S 
KARYTRON 
ELECTRICALS 
PVT LTD Vs 
M/S EKKAA 
ELECTRONIC
S 
INDUSTRIES 
PVT LTD

ROHIT 
KUMAR 
MODI

Rkm_modi@re
diffmail.com

CS 
(COMM)/502/2024

BANK OF 
MAHARASTR
A Vs KANIKA 
CREATIONS

BIJAYA 
MOHAN 
GOSWAMI

advbmg2016@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/125/2024

SHRIRAM 
FINANCE LTD 
Vs VIKRAM 
KUMAR

MANOJ 
KUMAR

manojk.adv@g
mail.com

OMP (I) 
(COMM)

OMP (I) 
(COMM.)/126/2024

SHRIRAM 
FINANCE LTD 
Vs R V M 
PUBLIC 
SCHOOL

MANOJ 
KUMAR

manojk.adv@g
mail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

210
Extn Block

CS 
(COMM)/478/2
024

Canara Bank 
Vs Radhey 
Krishna 
Traders

Ashok 
Kumar

CS 
(COMM)/483/2
024

Oditi 
Appliances Llp 
Vs Lalita Devi 
More

Amit 
Dhankhar

CS 
(COMM)/484/2
024

Canara Bank 
Vs Jayti 
Khurana 
Kirana Store

Ashok 
Kumar

CS 
(COMM)/491/2
024

State Bank Of 
India,smec Vs 
Shahid  Prop 
Of Ms M K 
Enterprises

akroutadvocate
@gmail.com

CS 
(COMM)/492/2
024

Bank Of 
Maharastra Vs 
M/s Balaji  
Enterprises 
Through It 
Properietor Sh 
Anubhav

Bijay Mohan 
Goswami

advbmg2016@g
mail.com

CS 
(COMM)/503/2
024

Sanwud 
Surfaces Vs 
Mohd Faheem 
Khan

pankaj 
Gupta

globaljurislawfi
rn@gmail.com

CS 
(COMM)/507/2
024

M/s Seavy 
Appliances 
India Pvt Ltd 
Vs Smt 
Arvinder Kaur

Surinder 
Singh

advsurindersin
gh@gmail.com

CS 
(COMM)/508/2
024

Babul Lal Patel 
Vs Shriyam 
Decor Pvt Ltd

Rajiv Vig rajivvigadvocat
e@gmail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

403
Extn Block

CS 
(COMM)/477/2024

Central Bank 
Of India Vs 
M/S Avr 
Garments

RAVI 
KUMAR

apexlaw261@g
mail.com
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Date of 
Registration

Petitioner 
Name VS 
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Payment of 
Court Fees19 West

CS (COMM) 05-06-2024 989185688 04-06-2024

CS (COMM) 05-06-2024 9818037468 02-05-2024

CS (COMM) 05-06-2024 9999359053 31-05-2024

OMP (COMM.) 06-06-2024 9810080638 04-06-2024

07-06-2024 9811133644 05-06-2024

CS (COMM) 07-06-2024 9911083232 05-06-2024

CS (COMM) 07-06-2024 9717568635 05-06-2024

20 1 CS(COMM) 484/2024 04.06.2024 8896932838 28.05.2024

1 CS(COMM) 483/2024 04.06.2024 8896932838 28.05.2024

1 CS(COMM) 482/2024 04.06.2024 9810210832 20.05.2024

1 CS(COMM) 497/2024 06.06.2024 7276358720 220.05.2024

1 CS(COMM) 496/2024 06.06.2024 9953394364 04.06.2024

1 CS(COMM) 495/2024 06.06.2024 9811059032 29.05.2024

1 CS(COMM) 494/2024 06.06.2024 9971357074 27.05.2024

1 CS(COMM) 506/2024 07.06.2024 88002310640 30.05.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/499/2024

Upgrid 
Solutions Pvt. 
Ltd. Vs Hybrid 
Fleet 
Management 
Pvt. Ltd.

ABHINDRA 
MAHESHW
ARI

abhigaman.law
@gmail.com

CS 
(COMM)/500/2024

M/S Imperial 
Foods And 
Ors. Vs Pawan 
Kumar 
Jhunjhunwala

SHANTNU 
AGGARWA
L

NOT 
PROVIDED 

CS 
(COMM)/501/2024

Eltecks India 
Private 
Limited 
Through Ar 
Ankit Jain Vs 
Krishna 
Electricals

AADESH 
SARASWAT

aadesh9696@g
mail.com

OMP 
(COMM.)/7/2024

Prateek Saluja 
Vs Raj Kumar 
Malhotra And 
Anr.

VIKRAM 
DUA

mailvikramdua
@gmail.com

OMP (I) 
(COMM.)

OMP (I) 
(COMM.)/124/2024

Shriram 
Finance Ltd Vs 
Shyamvir

MANOJ 
KUMAR

NOT 
PROVIDED 

CS 
(COMM)/506/2024

Panariagroup 
India Industrie 
 Ceramiche Pvt 
Ltd  Through 
Its Ar Sh 
Ashok Kumar 
Vs Ihub Multi 
Stores Private 
Limited

SIDHANT 
ANTIL

antilawoffice@g
mail.com

CS 
(COMM)/509/2024

Indian Bank Vs 
Hari Ram 
Gupta And 
Sanjay Gupta

SUSHIL 
KUMAR 
RAI

raisushil0915@
gmail.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

STATE BANK 
OF INDIA VS. 
SANJAY 
KUMAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GGMA
IL.COJM

STSATE BANK 
OF INDIA VS. 
VIPIN 
KUMAR

SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GGMA
IL.COJM

STATE BANK 
OF INDIA VS. 
RITU MEHTA

VIJAY 
PRAKASH

NOT 
AVAILABLE

M/S 
SUNSHINE 
TEAHOUSE 
PVT. LTD. VS. 
LENOY 
PRADEEP T.A. 

LAW 
OFFICE OF 
ANKIT  
MIGLANI

ADVANKITMI
GLANI@GMAI
L.COM

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) ANR. 
VS. RANA 
PVT. LTD. 
AND ORS.

SHIVENDD
RA PRATAP 
SINGH

SHIVENDRA@
THEACMECO.
COM

STATE BANK 
OF INDIA VS. 
ROHIT SONI 
PROPRIETOR 
OF M/S 
ARADHYA 
FOODS

SHIV K 
TYAGI

SHIVKTYAGI1
@GMAIL.COM

DEUTSCHE 
BANK AG VS. 
M/S FAST 
TRACK 
SERVICES & 
ORS.

SURI & 
COMPANY

LITIGATION@
SURICO.IN

NEWSNATIO
NAL 
NETWORK 
PVT. LTD. VS, 
MR. 
ANGHARSH 
NIVRUTTI 
GANGURDE 
AND ORS.

ZEESHAN 
HASHMI

A.PARASHAR
@ALBALAWOF
FICES.COM, 
HASHMIALBA
@GMAIL.COM 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

20

1 CS(COMM) 505/2024 07.6.2024 9312400662 01.06.2024

1 OMP(I)COMM 238/2024 07.06.2024 9891898911 05.06.2024

21 25 04-06-2024 9891112567 23.04.2024

25 05-06-2024 9999050859 29.05.2024

25 05-06-2024 9990605966 31.05.2024

25 05-06-2024 9999050859 29.05.2024

25 05-06-2024 9818558690 03.1.2024

25 06-06-2024 9811059032 29.05.2024

25 06-06-2024 9971357074 27.05.2024

25 07.06.2024 9910310556 27.05.2024

25 05-06-2024 9910039942 27.05.2024

25 138/2024 9582382576 28.05.2024

25 236/2024 05-06-2024 9910039942 27.05.2024

22 24 01-06-2024 Not available Not available 45439

24 01-06-2024 Not available Not available 45439

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

B. L. AGRO 
INDSUTRIES 
LIMITED VS. 
JAISWAL 
ENTERPRISE
S

RAJESH 
SHARMA,

THECALTRAD
E@GMAIL.CO
M

M/S DOONS 
CATERERS 
VS. INDIAN 
RAILWAY 
ANDTOURIS
M 
CORPORATIO
N

HEMLATA 
RAWAT

PUNEET@ALA
LEGAL.IN

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/478/2
024

CS 
(COMM)/478/2024

M/s Edusoft 
Health Care 
Pvt Ltd Vs 
Chief Health 
Officer

BRIJESH 
KUMAR 
PANCHAL(
P),

adv_sandeep@
gmail.com

CS 
(COMM)/487/2
024

CS 
(COMM)/487/2024

Canara Bank 
Vs Narayn 
Shankar

NILENDU  
VATSYAYA
N(P),

nilenduvalsysya
n@gmail.com

CS 
(COMM)/488/2
024

CS 
(COMM)/488/2024

GOLDMADAL 
ELECTRICALS 
PVT LTD Vs 
Sultan Singh

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

CS 
(COMM)/489/2
024

CS 
(COMM)/489/2024

Canara Bank 
Vs Nandan 
Kumar

NILENDU  
VATSYAYA
N(P),

nilenduvalsysya
n@gmail.com

CS 
(COMM)/490/2
024

CS 
(COMM)/490/2024

M/s Som 
Fragrances Pvt 
 Ltd Vs M/s 
Paras Surti
 Products  
Private 
Limited

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com

CS 
(COMM)/492/2
024

CS 
(COMM)/492/2024

State Bank Of 
India Vs 
Deepak Arora 
Proprietor
 Arora 
Automobiles

Shiv  
Tyagi(P),

shiv k 
tyagi@gmail.co
m

CS 
(COMM)/493/2
024

CS 
(COMM)/493/2024

Deutsche Bank 
Ag Vs Anil 
Budhiraja 
Proprietor
 Lifta Sales 
Agencies And 
Anr

Gurvinder 
Suri(P),

litigation@suric
o.in

OMP 
(COMM)/135/2
024

CS 
(COMM)/501/2024

Urmila And 
Anr Vs M/s 
Indiabulls 
Housing
 Finance Ltd 
And Anr

SANDEEP 
SINGH 
NAINWAL(
P),

advajithwilliya
m@gmail.com

OMP (I) 
(COMM)

CS(COMM)236/202
4

Ms Doons 
Caterers Vs 
Indian Railway 
Catering And
 Tourism 
Coproration 
Ltd

HEMLATA  
RAWAT(P),

puneet@akakeg
ak.in

OMP 
(COMM)/138/2
024

OMP 
(COMM)/138/2024

M/s GDN 
Enterprises Pvt 
Ltd Vs Ms Link 
Telecom Pvt 
Ltd

Yash 
Dhayni(P),

parvez.khanemi
ntadvice.com

OMP (I) 
(COMM)

Ms Doons 
Caterers Vs 
Indian Railway 
Catering And
 Tourism 
Coproration 
Ltd

HEMLATA  
RAWAT(P),

puneet@akakeg
ak.in

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/472/2024

State Bank Of 
India Vs 
Upashana Devi

Shiv  
Tyagi(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/473/2024

State Bank Of 
India Vs Reena 
Parashar

Shiv  
Tyagi(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

22

24 03-06-2024 9350487556 45443

24 03-06-2024 9811852189 45443

24 04-06-2024 9811967887 Not available 45432

24 04-06-2024 8457902716 45433

24 04-06-2024 9312222450 45436

24 04-06-2024 9818558690 45446

24 06-06-2024 9818893995 45447

24 06-06-2024 9871692197 45439

24 06-06-2024 Not available Not available 45441

24 06-06-2024 9999158843 45411

24 07-06-2024 Not available Not available 45436

24 07-06-2024 9810522033 45433

24 07-06-2024 9711728821 45446

23 SOUTH Civil Case 01-06-2024 9811767675 17.05.2024

Civil Case 04-06-2024 9910572261 Not filed

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/134/2024

Ram Vidya 
Mandir Vs 
Educomp 
Solutions 
Limited

ghanshyam 
yadav(P),

adv.gshyam@g
mail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/133/2024

Huawei 
Telecommunic
ations India 
Company Pvt 
Ltd Vs 
Palathra 
Constructions

ANUBHAV 
MEHROTR
A(P),

mehrotranubha
v@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/480/2024

Punjab 
National Bank 
Vs Kapil 
Parashar

Indra 
Narain(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/479/2024

Air India Sats 
Airport 
Servises Pvt 
Ltd Vs Lanmei 
Airlines 
Cambodia Co 
Ltd

Mohit 
Seth(P),

mohits.seth@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/481/2024

M/s Complete 
Dewatering 
Systems Pvt 
Ltd Vs M/s V K 
Infra

Mohammad 
Taiyab 
Khan(P),

kmtaiyab@gma
il.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/486/2024

Tej Ram 
Dharam Paul 
And  Anr Vs 
Zeenat 
Mansoori

Shailen 
Bhatia(P),

advocate.shaile
nbhatia89@gm
ail.com

SUIT FOR 
RECOVERY

OMP 
(COMM)/137/2024

Allahabad 
Canning 
Limited Vs 
Union Of India

Kiran 
Sharma(P),

kiran.sharma07
01@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/499/2024

Deutsche Bank 
Ag Vs 
Devinder 
Kumar 
Dhingra 
Proprietor  
Techno 
Engineers

Gurvinder 
Suri(P),

litigation@suric
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/498/2024

State Bank Of 
India Vs 
Deedar Singh 
Bhumbra 
Proprietor 
Snow Cool Air 
Conditioning

Shiv  
Tyagi(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/500/2024

Rajesh Tagra 
Vs Avanta 
Business 
Centre Private 
Limited

Himanshu 
Gupta(P),

HIMANSHUG8
76@GMAIL.CO
M

SUIT FOR 
RECOVERY

CS 
(COMM)/504/2024

CANARA 
BANK Vs 
Kiran

ANSHUMA
N 
SRIVASTAV
A(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/502/2024

Travoinspire 
Global Pvt. 
Ltd. Vs. Eodb 
Services Pvt. 
Ltd.

Ajit Kumar lawyerajit@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/503/2024

Swati Kapoor 
Vs Swastik 
Grindwell Pvt 
Ltd

Atul 
Agarwal(P),

adv.atulagarwal
12@gmail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/267/2024

Pooja Mundra 
Vs 
Technicolour 
Dream Pants 
Private 
Limited

Sanjive 
Singh(P),

gsanjeet@gmail
.com

12, New Court 
Block-I

CS 
(COMM)/270/2024

Sandeep 
Bhargava Vs 
Icici Securities

UTKARSH 
BHARGAVA
(P),

utkarshbhargav
aindia@gmail.c
om



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

23 SOUTH

Civil Case 06-06-2024 9990042642 31.05.2024

Civil Case 07-06-2024 9810131533 31.05.2024

24 SOUTH nil

25 SH. SANDEEP YADAV South Commercial 04-06-2024 9911665826 08-05-2024

Commercial 04-06-2024 9289072757 05-08-2019

Commercial 07-06-2024 9999839967 29-05-2024

Commercial 07-06-2024 9711863744 04-06-2024

Commercial 07-06-2024 9811105891 05-03-2024

Commercial 07-06-2024 8882303942, 05-03-2024

Commercial 07-06-2024 not provided not provided 05-03-2024

Commercial 07-06-2024 8802583497 not provided 11-09-2023

26 South Commercial 04-06-2024 8979400455 28.05.2024

Commercial 04-06-2024 8979400455 28.05.2024

Commercial 05-06-2024 9811244209 29.05.2024

Commercial 06-06-2024 9643680913 21.05.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/277/2024

Canara Bank 
Vs Joginder 
Singh

ANSHUMA
N 
SRIVASTAV
A(P),

sri.anshu83@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/281/2024

TCI Express 
Limited Vs 
Kirat 
International

Suman Jyoti 
Khaitan(P),

suman@suman
khautan.co.in

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

17, New Court 
Block-I

CS 
(COMM)/273/2024

Cyber Media 
Research And 
Services 
Limited Vs 
Laborate 
Pharmaceutica
ls India 
Limited

LALIT  
KUMAR(P),

MMLEGAL55@
gmall.com

17, New Court 
Block-I

CS 
(COMM)/274/2024

Live Wire 
Studios Opc 
Pvt Ltd Vs 
Rakesh Kumar 
Sharma And 
Sons Huf

Madhulika 
Bhatnagar(P
),

madhulikabhat
nagar@outlook.
com

17, New Court 
Block-I

CS 
(COMM)/282/2024

M/s Pushp 
India Ltd Vs 
M/s 4pz Pvt 
Ltd

RUNUL 
RASTOGI(P
),

leguncwiae.offic
ial@gmail.com
n

17, New Court 
Block-I

CS 
(COMM)/283/2024

Bank Of 
Baroda Vs M S 
Green Leaf 
Thorugh Its 
Porp Mrs 
Naina Tanvir 
Siddiqui

NEERAJ 
KUMAR(P),

Clalcgal9@gma
il.com

17, New Court 
Block-I

CS 
(COMM)/284/2024

Akg Shuttering 
Vs Assocons 
Projects Llp

GURSAT 
SINGH 
VACHHER(
P),

gursat@gsvlega
l.com

17, New Court 
Block-I

CS 
(COMM)/286/2024

Emu Lines 
Private 
Limited Vs 
Projekt Indico 
Studio Private 
Limited

Uday 
Kumar(P),

advudaykumar
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/287/2024

Amaryllis 
Appliances 
India Pvt Ltd 
Vs Mr 
Abhishek 
Kumar

KIRTI 
SARANGI(P
),

17, New Court 
Block-I

CS 
(COMM)/288/2024

Hendrik 
Technology 
Private 
Limited Vs 
Hendrik 
Technology 
Private 
Limited

Abhishek 
Garg(P),

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/271/2024

Max 
Healthcare 
Institute 
Limited Vs 
Sahil

Vijay k 
sharma(P),

vijayksharmaad
v@gmail.com

29, New Court 
Block-II

CS 
(COMM)/272/2024

Max 
Healthcare 
Institute 
Limited Vs 
Devender 
Kumar

Vijay k 
sharma(P),

vijayksharmaad
v@gmail.com

29, New Court 
Block-II

CS 
(COMM)/276/2024

Punjab 
National Bank 
Vs Gloria 
Emmanuel

Vikram 
Gola(P),

vikramgola201
0@gmail.com

29, New Court 
Block-II

CS 
(COMM)/278/2024

State Bank Of 
India Vs 
Rajdeep

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

26 South

Commercial 06-06-2024 9643680913 21.05.2024

Commercial 06-06-2024 9810132015 29.05.2024

Commercial 07-06-2024 9015505737 24.05.2024

27 South nil

28 nil

29 14 45444 981101061 45429

45446 9654454855 44869

45446 9560482725 45408

45449 RAJESH  9999204624 45362

45450 9953145936 45429

45450 9560482725 45408

45450 9811056774 45436

45450 9953737772 44915

30 SH. AJAY KUMAR JAIN 20 01-06-2024 9818365119 27.05.2024

01-06-2024 9990511700

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/279/2024

State Bank Of 
India Vs Uma 
Shankar

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/280/2024

Tirth Agro 
Technology 
Private 
Limited Vs 
M/s Nirmal 
Products

SUDARSHA
N 
BANSAL(P),

legal@unitedwo
rld.co.in

29, New Court 
Block-II

CS 
(COMM)/285/2024

Dharmender 
Gangwar Vs 
Nayati 
Healthcare 
And Research 
Ncr Pvt Ltd

Ankit 
Kumar(P),

adv.aankitarya
@gmail.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

RECOVERY 
SUIT

CS/COMM/2465/2
024

M/S H. 
DOHIL 
CONSTRUCTI
ON CO. VS. 
M/S SIGNET 
MEDIA 
SERVICES 
PVT. LTD.

RAJESH 
MANCHAN
DA

RAJESH@MA
NCHANDACO.
COM

CS/COMM/2482/2
024

FAST 
FORWARD 
LOGISTICS 
VS. COSMOS 
MEDIA 
PRODUCTS

SHIVAM 
SHARMA

LEGAL@SHIV
AMSHARMA.I
NFO

CS/COMM/2483/2
024

TRONTECK 
ELECTRONIC
S VS. CHINA 
OCEAN 
SHIPPING

KARM 
LEGAL & 
ASSOCIATE
S

OFFICE@KAR
MLEGAL.COM

CS/COMM/2486/2
024

M/S 
CONSOLE 
SHIPPING 
SERVICES 
INDIA PVT. 
LTD. VS. M/S 
MNB 
LOGISTICS 
PVT. LTD.

ADVOCATENK
S393@GMAIL.
COM

CS/COMM/2484/2
024

SU IMPORTS 
SERVICES 
PVT. LTD. VS. 
HARISH 
SINGH GAUR

RAJEEV 
KUMAR 
MISHRA

RAJEEVMISH
RACLC@GMAI
L.COM

CS/COMM/2495/2
024

TRONTECK 
ELECTRONIC
S VS. CHINA 
OCEAN 
SHIPPING

KARM 
LEGAL & 
ASSOCIATE
S

OFFICE@KAR
MLEGAL.COM

CS/COMM/2496/2
024

M/S Z-TECH 
ENGINEERIN
G SERVICES 
PVT. LTD. VS. 
M/S SPR 
CONSTRUCTI
ON PVT. LTD.

MOHAN 
LAL 
SHARMA

MLSHARMA.M
A@GMAIL.CO
M

CS/COM//2497/20
24

M/S LORD 
FINCAP LTD. 
VS. NADEEM 
MOHSIN

PRAGYA 
DHOUNDY
AL

OFFICE@ASH
ARMA.IN

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2462/202
4

STATE BANK 
OF INDIA Vs 
VINOD BHOT

VARUN 
CHANDIOK
(P),

chambersofvar
unchandiok@g
mail.com 

Commercial 
Suit

CS 
(COMM)/2463/202
4

STATE BANK 
OF INDIA Vs 
MURARI LAL 
MEENA (NOW 
DECEASED) 
THROUGH 
ITS LEGAL 
HEIR MRS 
MANOJ 
KUMARI

KRISHAN 
KUMAR(P),

krishenkumar
@gmail.com 



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

30 SH. AJAY KUMAR JAIN 20

01-06-2024 9999678571 13.05.2024

03-06-2024 8896932835 28.05.2024

03-06-2024 9810149006 29.05.2024

06-06-2024 9811074162 03.06.2024

06-06-2024 9810322310 18.04.2024

06-06-2024 §896932838, 28.05.2024

07-06-2024 9560482725 26.04.2024

31 MS. ANU GROVER BALIGA 21 Misc DJ/449/2024 04-06-2024 9219701292 45427

04-06-2024 9560482725 45408

06-06-2024 9999689033 45449

06-06-2024 9811074162 45446

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2461/202
4

M/S SAMARA 
INDIA 
PRIVATE LTD 
Vs M/S K C 
AUTOMOBILE
S AND CO

Brijesh 
Singh(P),

amareshsingha
dvocate@gmail.
com

Commercial 
Suit

CS 
(COMM)/2471/202
4

STATE BANK 
OF INDIA Vs 
TARUN 
PATHARE

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail. com 

Commercial 
Suit

CS 
(COMM)/2466/202
4

PARAMOUNT 
SURGIMED 
LTD Vs 
NAMAN 
DROLIA 
PROPRIETOR 
M/S BUONA 
LIFESCIENCE
S

BHUVANES
H  
SEHGAL(P),

sehgalbhuvanes
h@gmail.com 

Commercial 
Suit

CS 
(COMM)/2480/202
4

ONE 97 
COMMUNICA
TION LTD Vs 
GANESH 
DEVAGURU

Gaurav 
Jain(P),

rohilin2003@R
mail.com

Commercial 
Suit

CS 
(COMM)/2479/202
4

NITIN 
GURNANI Vs 
NARAYAN 
PRASAD 
MANDAL

AMIT 
BISWAS(P),

kukrejankadv@
gmail.com 

Commercial 
Suit

CS 
(COMM)/2484/202
4

STATE BANK 
OF INDIA Vs 
MRS 
TATIPAKALA 
RAJESWARI

Suchita 
Dixit(P),

agnihotrisuchit
a@gmailt.com

Commercial 
Suit

CS 
(COMM)/2492/202
4

TRONTEK 
ELECTRONIC
S PVT 
LIMITED Vs 
CHINA 
OCEAN 
SHIPPING 
COMPANY 
LTD COSCO 
AND ORS

MUKESH 
KUMAR 
SINGH(P),

office@karmleg
al.com

SOUTH-
EAST

Commercial 
Suit

Canara Bank 
Vs Ruchi 
Sharma

FAHAD 
KHAN(P),

FAHADADVOC
ATEKHAN@G
MAIL.COM

Commercial 
Suit

CS 
(COMM)/2477/202
4

Trontek 
Electronics Pvt 
Ltd Vs China 
Ocean 
Shipping 
Company Ltd 
Cosco And Anr

MANOJ 
KHANNA(P
),

OFFICE@KAR
MLEGAL.COM

Commercial 
Suit

CS 
(COMM)/2488/202
4

Sanjay 
Aggarwal Vs 
M/s Ntpc 
Limited

Vikas 
Garg(P),

VIKASGARGA
DV2011@GMAI
L.COM

Commercial 
Suit

CS 
(COMM)/2487/202
4

One97 
Communicatio
ns Ltd Vs K 
Vamsi Kishore

Gaurav 
Jain(P),

ROHITJAIN20
03@GMAIL.CO
M



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

31 MS. ANU GROVER BALIGA 21

06-06-2024 9811362403 45433

07-06-2024 9968135256 05/26/24

32 SH. BHUPESH KUMAR 22 04-06-2024 9968212605 ---- 29-05-2024

04-06-2024 9650920980 08-05-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2489/202
4

M/s Arhat 
Corporate 
Private 
Limited Vs 
M/S Tollman 
International 
Private 
Limited

Sandeep 
Garg(P),

SANDEEPGAR
GANDCO@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/2494/202
4

Proberos 
Trading Pvt 
Ltd Through 
Its Authorized 
Signatory Mr  
Anukrit 
Mahajan Vs 
Smartworks 
Coworking 
Spaces Pvt Ltd 
Through Its 
Managing 
Director Mr 
Neetish Sarda

LAXMAN 
KUMAR(P),

LAXMANJEE8
5@GMAIL.CO
M

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2474/202
4

S P Electric 
Tools Vs 
Teknika 
Electronics

Praveen 
Baisoya

Commercial 
Suit

CS 
(COMM)/2476/202
4

SH. ANAND 
RAWAT Vs 
M/S NSB BPO 
SOLUTIONS 
PVT. LTD.

Shivom 
Garg

shivomkumar8
4@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

32 SH. BHUPESH KUMAR 22

03-06-2024 9910762137 29-05-2024

33 MS. NIRJA BHATIA 30 CS (COMM) 347/2024 09.05.2024 8896932838 06.05.2024

CS (COMM) 348/2024 09.05.2024 8896932838 06.05.2024

34 29-05-2024 8427386478 --- 21-05-2024

28-05-2024 9810343732 21-05-2024

28-05-2024 9810343732 21-05-2024

22-05-2024 9968178255 10-05-2024

22-05-2024 9810017346 14-05-2024

21-05-2024 9811809439 20-05-2024

21-05-2024 9650016144 17-05-2024

21-05-2024 97 I t27 5697 14-05-2024

20-05-2024 72580-10113 25-04-2024

16-05-2024 9643680913 29-04-2024

13-05-2024 9312046733 08-05-2024

09-05-2024 8896932838 04-05-2024

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2468/202
4

VINCOM IT 
SOLUTIONS 
PVT. LTD. Vs 
ZAZZ 
TECHNOLOG
Y CONNECT 
PVT. LTD.

NIRMAL 
KISHORE

kandoliyalegals
olutions@gmail
.com

State Bank Of 
India Vs 
Bikesh Singh

Ms. Suchita 
Dixit

agnihotrisuchit
a@gmail.com

State Bank Of 
India Vs Dileep 
Singh

Ms. Suchita 
Dixit

agnihotrisuchit
a@gmail.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/2451/202
4

KAPSONS 
VALVES 
INDIA PVT. 
LTD. Vs 
ZAMIL AIR 
CONDITIONE
RS INDIA 
PRIVATE 
LIMITED

SHREYA 
SAHNI

Commercial 
Suit

CS 
(COMM)/2442/202
4

STATE BANK 
OF INDIA Vs 
MR. RAKESH 
KUMAR AND 
ANR.

KAMLESH 
KUMAR 
SINGH

ksingh1123@re
diffmail.com

Commercial 
Suit

CS 
(COMM)/2442/202
4

STATE BANK 
OF INDIA Vs 
MR. RAKESH 
KUMAR AND 
ANR.

KAMLESH 
KUMAR 
SINGH

ksingh1123@re
diffmail.com

Commercial 
Suit

CS 
(COMM)/400/2024

TRIVENI 
CARGO 
EXPRESS 
INDIA PVT. 
LTD. Vs M/S 
ACCURATE 
FREIGHT 
LOGISTICS 
AND ANR.

Rajesh 
kumar

vkbardhia@gm
ail.com

Commercial 
Suit

CS 
(COMM)/401/2024

RITESH 
SINHA Vs M/S 
BIG RED 
EDUCATION 
PVT. LTD. 
AND ORS.

Dinesh 
Monga

legal@amaclega
l.com 

Commercial 
Suit

CS 
(COMM)/391/2024

BENTLEY 
SYSTEMS 
AND ANR. Vs 
EARTH ON 
MAPPING 
CONSULTING

Ankur 
Katyal

ankurkatyal@as
klegal.co.in 

Commercial 
Suit

CS 
(COMM)/392/2024

AMGR TUBE 
PVT. LTD. 
AND ANR. Vs 
AADIDEVA 
INFOTECH 
PVT. LTD. 
AND ORS.

SADDAM 
HUSSAIN

Freedomlawho
usellp@gmail.c
om 

Commercial 
Suit

CS 
(COMM)/393/2024

CANARA 
BANK Vs 
RAGHAV 
ARORA AND 
ORS.

Eshu 
Chaudhary

eshuadvocatdD
gmail. com

Commercial 
Suit

CS 
(COMM)/384/2024

MALIKSULTA
N 
MOHAMMED 
ALI LALANI 
Vs 
TRUENORTH 
TECHNOLOGI
ES PVT. LTD.

Mudita adv.shivam.kr
@gmail.com

Commercial 
Suit

CS 
(COMM)/367/2024

STATE BANK 
OF INDIA Vs 
KHANNAPPA 
L D AND ORS.

RANI 
BHARDWA
J

rbhardwajassoc
iate@gmail.co
m

Commercial 
Suit

CS 
(COMM)/355/2024

VINOD 
KUMAR 
YADAV Vs 
M/S 
YASHPOWER 
SERVICES 
PVT. LTD.

rajendra 
yadav

yadavrazen@g
mail.com

Commercial 
Suit

CS 
(COMM)/343/2024

STATE BANK 
OF INDIA Vs 
SHRI NITESH

Suchita 
Dixit

agnihotrisuchit
a@gmail.co



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

34

07-05-2024 9810910333 23-04-2024

04-05-2024 9958160505 01-03-2024

35 nil

36 EAST nil

37 EAST 101 CS COMM 41/2024 29-01-2024 9315829565 03-06-2024

101 CS COMM 156/2024 15-05-2024 9985653315 06-06-2024

101 CS COMM 146/2022 12-05-2022 9999114922 07-06-2024

101 CS COMM 149/2024 08-05-2024 9582021306 07-06-2024

101 MISC DJ 169/2024 20-04-2024 7061232552 10-06-2024

101 12/2024 07-03-2024 7838737001 10-06-2024

38 CS(COMM) 61/2024 01.06.2024 9910358225 29.05.2024

--do-- CS(COMM) 64/2024 03.06.2024 8896032838 01.06.2024

--do-- CS(COMM) 66/2024 06.06.2024 8800543987 05.06.2024

--do-- CS(COMM) 67/2024 25.06.2024 9808888806 12.06.2024

39 03-06-2024 08.05.2024

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/340/2024

VIDUR 
KOHLI-HUF 
Vs MR. 
MANOJ 
KAPOOR

AVTAR 
SINGH 
BHAMLOT

avtarsingh78@
yahoo.com 

Commercial 
Suit

CS 
(COMM)/335/2024

MR. SHARAD 
KEDIA Vs M/S 
AVANTI 
LEARNING 
CENTRE PVT. 
LTD.

Shivansh 
Srivastava

office@rrassoci
ates.net.in

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. ARVIND KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

SH. CHANDRA SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-02

ANIL MITTAL 
V/S SANDEEP 
KUMAR

DEEPAK 
SINGH 
THAKUR

deepaksinghtha
kur0606@gmai
l.com

SKYLARK 
EXPRESS 
DELHI  PVT. 
LTD. V/S AAJ 
ENTERPRISE
S PVT LTD.

SNIGDHA 
SINGH

contact@kumar
singhassociates.
com

UNION BANK 
OF INDIA V/S 
ARVIND 
SINGH 
RAWAT

SAMAREND
RA 
KUMARA

samarendrakra
dv@yahoo.com

M/S SUN 
ERECTRORS 
PVT. LTD. V/S 
M/S 
PARADISE 
POWER 
PROJECT

MAHESH 
KUMAR 
SHARMA

adv.atulsharma
6819@gmail.co
m

MANJULA 
PANDIT V/S 
SUCCESS 
MANTRA 
FOUNDATION

AMRITESH 
BHATT

lex@legalsaviou
rs.com

OMP (I)
(COMM)

NILESH 
SHAH V/S 
M/S 
KELTECH 
INFRASTRUC
TURE LTD.

ANURAG 
ARORA

ritarora91@gm
ail.com

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

North-
East

201, New 
Building KKD

Sumitra 
AgarwalVsSps 
Educare Pvt 
Ltd

Bhaskar Vali office@vali.co.i
n

STATE BANK 
OF 
INDIAVsVaru
n Jain

SUCHITA 
DIXHIT

agnihotrisuchit
a@gmail.com

Jammu And 
KashmirBank 
LtdVsMr 
Mohd Imran 
SoleProprietor 
Ms Al 
FarhanPoultry 
Centre And 
Ors

SOAYIBQU
RESHI

soayib@gmail.c
om

canara bank Vs 
Vinod Kumar

EshuChaudh
ary

ankursinghbha
dana@gmail.co
m

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/331/2024

Sb Sales 
Corporation 
Thr Its Partner 
Manoj Goel Vs 
Suchi Jain

Akash 
Gupta(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees39

04-06-2024 01.06.2024

04-06-2024 28.05.2024

04-06-2024 VIVEK(P), 01.06.2024

05-06-2024 15.02.2024

05-06-2024 05.09.2023

04-06-2024 22.05.2024

05-06-2024 15.02.2024

40 ROOM NO 208 COMMERCIAL 01-06-2024 28.03.2024

ROOM NO 208 COMMERCIAL 01-06-2024 22.05.2024

ROOM NO 208 COMMERCIAL 01-06-2024 21.05.2024

ROOM NO 208 COMMERCIAL 03-06-2024 20.05.2024

ROOM NO 208 COMMERCIAL 03-06-2024 14.05.202

ROOM NO 208 COMMERCIAL 03-06-2024 05.03.2024

ROOM NO 208 COMMERCIAL 04-06-2024 25.05.2024

ROOM NO 208 COMMERCIAL 06-06-2024 03.06.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/336/2024

Canara Bank 
Vs Anupam 
Singh

Eshu 
Chaudhary(
P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/337/2024

Sunil Traders 
Vs Jai 
Mangalam 
Industries

Amit 
Chawla(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/338/2024

M/s 
Millennium 
Concrete Vs 
Krishan 
Kumar Singh

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/342/2024

Punjab 
National Bank 
Vs Rakesh 
Kumar Ray

BINAY 
KUMAR 
MISHRA(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/343/2024

Atoz Logistic 
Limited Vs 
Appollo 
Distilleries

Shiv 
Kumar(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/333/2024

Pp Texofab 
Private 
Limited Vs 
M/s Msn 
Garments

puneet 
kumar (P)

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/341/2024

Punjab 
National Bank 
Vs Sanjay 
Kakar

BINAY 
KUMAR 
MISHRA(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/323/2024

Anurag 
Kashyap Vs 
Apple Imaging

ARJUN 
KANOJIA(P
),

CS 
(COMM)/324/2024

Rastogi 
Fashion Pvt 
Ltd Vs Sana 
Qureshi

MUKESH 
KUMAR(P),

CS 
(COMM)/322/2024

Sanjeev Jain 
Vs Tushar

Dinesh 
Kumar(P),

CS 
(COMM)/330/2024

President 
Mens Wear Vs 
M/s Guru 
Kripa 
Garments

NIDHI 
DUBEY(P),

CS 
(COMM)/329/2024

Achal Gola Vs 
Rajiv Kumar

AJAY 
GARG(P),

CS 
(COMM)/328/2024

M/s Tayaje 
And Sons Pvt 
Ltd Vs Mukesh 
Kumar

Ashish 
Aggarwal(P)
,

CS 
(COMM)/339/2024

Anil Gupta Vs 
Mcd

VR 
ASSOCIATE
S(P),

CS 
(COMM)/346/2024

Lvs Financial 
Services Pvt 
Ltd Vs Lancer 
Trading

PANKAJ 
WALIA(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

40

ROOM NO 208 COMMERCIAL 07-06-2024 03.06.2024

41 SH. SURENDER S. RATHI 04-06-2024 01-06-2024

06-06-2024 04-06-2024

03-06-2024 30-05-2024

03-06-2024 01-06-2024

04-06-2024 01-06-2024

04-06-2024 01-06-2024

04-06-2024 01-06-2024

04-06-2024 03-06-2024

04-06-2024 03-06-2024

05-06-2024 01-06-2024

06-06-2024 04-06-2024

07-06-2024 01-06-2024

07-06-2024 04-06-2024

07-06-2024 05-06-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/347/2024

Adm Agro 
Industries 
Kota And 
Akola Private 
Limited Vs 
Mukul Garg 
Prop Of 
Manish 
Overseas

Keshav 
Singh 
Saini(P),

Shahdar
a

303, New Court 
Building

CS 
(COMM)/335/2024

M/S 
VELOCITY 
ENGINEERS 
PRIVAE 
LIMITED Vs 
M/S BHARAT 
WIRE ROPES 
PVT LTD

YOUGENDE
R 
SINGH(P),

CS 
(COMM)/345/2024

PUNJAB AND 
SIND BANK 
Vs POONAM

DIGVEJEN
DER 
SHARMA(P)
,

Execution 
(Comm)/100/2024

KUSH 
GANDHI Vs 
JAGAN

Manish 
Kumar(P),

CS 
(COMM)/327/2024

MICO 
EQUIPMENT 
INDUSTRIES 
Vs M/S DEV 
CONSTRUCTI
ON

Shahnawaz 
Ahmed(P),

Execution 
(Comm)/104/2024

M/s VLK 
Associates 
Private 
Limited Vs 
YOGRAJ 
GUPTA

Manish 
Kumar(P),

CS 
(COMM)/334/2024

DHARMENDR
A KUMAR 
JAIN Vs M/S 
PERFECT 
VALUE MEGA 
MART INDIA 
PVT LTD

UJJWAL 
JAIN(P),

Execution 
(Comm)/103/2024

M/S 
DRIVEWELL 
SERVICES 
STATION Vs 
SAURAV 
GAUR

Narender 
Kumar(P),

Execution 
(Comm)/105/2024

Sanjay Jain Vs 
Praveen 
Aggarwal

Padam 
Kumar 
Khanna(P),

Execution 
(Comm)/102/2024

M/S V L K 
ASSOCIATES 
PRIVATE 
LIMITED Vs 
M/S NARESH 
RETAIL MART 
LLP

Manish 
Kumar(P),

Execution 
(Comm)/106/2024

YOGESH 
GUPTA Vs 
CHANDER 
SHEKHAR 
TANEJA

MOHINI 
JAIN(P),

CS 
(COMM)/344/2024

THE 
NAINITAL 
BANK 
LIMITED Vs 
M/S SHRI SAI 
NATH 
ENTERPRISE
S

Manoj 
Gupta(P),

CS 
(COMM)/350/2024

LVS 
FINANCIAL 
SERVICES 
PRIVATE 
LIMITED Vs 
RED LOTUS 
TRADERS

PANKAJ 
WALIA(P),

CS 
(COMM)/348/2024

PUNJAB 
NATIONAL 
BANK Vs RAM 
KISHORE 
BANSAL

Tehzibur  
Rehman(P),

CS 
(COMM)/349/2024

PUNJAB 
NATIONAL 
BANK Vs 
DEEPANSHU 
PANCHAL

Tehzibur  
Rehman(P),



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

42 C No 304 01-06-2024 9811215075 21-05-2024

01-06-2024 9910358225 30-03-2024

03-06-2024 8383953944 30-04-2024

04-06-2024 9810110572 23-05-2024

07-06-2024 8700925528 06-06-2024

03-06-2024 - - 01-06-2024

07-06-2024 - - 03-06-2024

07-06-2024 9899837347 - 04-06-2024

43 nil

44 SH.VINOD YADAV nil

45 North nil

46 603 01.06.2024 7982909655 27.05.2024

603 03.06.2024 9312046733 01.06.2024

603 03.06.2024 9899500164 27.05.2024

603 07.06.2024 989185688 01.06.2024

Sh. Pawan Kumar Matto 
DJ (COMM-04)

Shahdar
a

CS 
(COMM)/325/2024

Sandeep Jain 
Vs Tushar

DINESH 
KUMAR

dineshadv1965
@gmail.com

CS 
(COMM)/326/2024

M/s Avs 
Engineers And  
Traders 
Through Its 
Proprietor 
Akshaj Jain Vs 
M/s Raj 
Infratech

BHASKAR 
VALI

office@vali.co.i
n

CS 
(COMM)/332/2024

ASHOK 
KUMAR JAIN 
Vs Rajni Mann

ADITYA 
JAIN

jain.adityaraj@
yahoo.com

CS 
(COMM)/340/2024

East India 
Transport 
Agency Vs 
Newage 
Scaffolds Pvt  
Ltd

SANJAY 
KUMAR

sanjay@justitial
aw.com

CS 
(COMM)/351/2024

Goel Cotts 
Private 
Limited Vs 
Dvas Impexive 
Private 
Limited

PIYUSH 
KATYAL

piyushkatyal98
@gmail.com

Execution 
(Comm)/101/2024

Sh Deepak 
Mittal Vs Sh 
Mushahid

MOLVI 
AIJAZ 
HUSSAIN

Execution 
(Comm)/107/2024

Tbu And 
Glamsly Vs 
Nysaa Retails 
Private 
Limited

HIMANSHI 
JAIN

Execution 
(Comm)/108/2024

Nirmala Jain 
Vs Babita 
Sethia

SUNNY 
KASHYAP

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

North-
West

North-
West

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
289/2024

GURDEV 
SINGH VS 
ANIL VERMA

PRAMOD 
KUMAR 
BHARDWA
J

advbhardwaj18
@gmail.com

Commercial 
Suit

CS COMM. 
293/2024

UNION BANK 
OF INDIA VS  
SANGEETA 
YADAV

RAJENDRA 
YADAV

yadavrazen@g
mail.com

Commercial 
Suit

CS COMM. 
295/2024

M/S SINGHAL 
PIPES PVT 
LTD. VS M/S 
SULANIA 
ENGINEERS 
CO.

ARJUN 
SANJAY

arjunsanjay24
@gmail.com

Commercial 
Suit

CS COMM. 
303/2024

UPGRID 
SOLUTIONS 
PVT. LTD. VS 
M/S SAHIBJI 
E-RICKSHAW 
PARKING

ABHINDRA 
MAHESHW
ARI

abhigaman.law
@gmail.com



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

47 613 07-06-2024 9971891788 10.05.2024

48 614 Execution 03-06-2024 9999960284 NA

614 03-06-2024 9599801185

614 03-06-2024 9911149032 20.03.2024

614 04-06-2024 9911585200 14.05.2024

614 04-06-2024 9999468603 24.05.2024

614 Execution 05-06-2024 8527506427 NA

614 Execution 05-06-2024 9873581331 NA

614 05-06-2024 9312046733 29.05.2024

614 Execution 06-06-2024 9999747409 NA

614 Execution 06-06-2024 9811317311 NA

614 07-06-2024 9599801118

614 07-06-2024 9599801118

614 07-06-2024 9873579716 29.05.2024

614 07-06-2024 9811403835 29.05.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/308/2024

ICICI BANK 
LTD. Vs 
Nishant Kohli

Sh. Rahul 
Chauhan

info@aualegal.
com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

Execution 
(Comm.)/92/2024

M/S 
WIKERATE 
WORLDWIDE 
PVT LTD VS 
M/S SCL 
HEALTHCAR
E PVT LTD

SH. TARUN 
AGGARWA
L

ADVTARUN19
83@GMAIL.CO
M

Commercial 
Suit

CS 
(COMM)/290/2024

M/S RAVI 
AND SINGH 
COMMUNICA
TION VS M/S 
KRISHNA 
INDUSTRIES

SH. 
AMRENDR
A KUMAR 
DUBEY

OUTSMARTAD
VOCATE@GM
AIL.COM

PHYSICAL 
COPY NOT 
RECEIVED

Commercial 
Suit

CS 
(COMM)/294/2024

MAYA DEVI 
VS INDUS 
TOWERS LTD

SH. B P 
VAISHNAV

BPVAISHNAV6
6@GMAIL.CO
M

Commercial 
Suit

CS 
(COMM)/296/2024

ND SHIPPING 
SERVICES 
PVT LTD VS 
VELOCE 
LOGISTICS 
PVT LIMITED

SH. 
PRADEEP 
MURRIA

MURRIAPRAD
EEP@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/299/2024

PUNJAB 
NATIONAL 
BANK VS 
VIJAY 
KUMAR VATS

SH. ASHISH 
CHAUHAN

ASHISHCHAU
HAN@AKASSO
CIATES.ORG.I
N

Execution 
(Comm.)/94/2024

M/S ASMI 
ENTERPRISE
S VS M/S KRR 
INDUSTRIES 
PVT. LTD.

MS. 
JAGRITI 
JAIN

UNLEGALGRO
UP@GMAIL.C
OM

Execution 
(Comm.)/95/2024

RNVP 
TECHNOLOG
Y PVT. LTD. 
VS BIJENDER

SH. ROHIT 
ARORA

DAOOD.AHME
D18@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/300/2024

M/S UNION 
BANK OF 
INDIA VS 
SUNIL

SH. 
RAJENDER 
YADAV

YADAVRAZAN
@GMAIL.COM

Execution 
(Comm.)/97/2024

DILPAT 
SINGH 
(DECEASED) 
THROUGH 
LRS VS 
UNION OF 
INDIA

SH. AKASH 
NAGAR

AN@AKASHN
AGAR.COM

Execution 
(Comm.)/98/2024

STATE BANK 
OF INDIA VS 
ASHOK 
KUMAR

SH. 
ARVIND 
GUPTA

ADVOCATEAR
VINDGUPTA@
GMAIL.COM

Commercial 
Suit

CS 
(COMM)/305/2024

M/S RAVI 
AND SINGH 
COMMUNICA
TION VS M/S 
QUADPLAYN
ETWORKSOL
UTIONPVTLT
D

SH. 
AMRENDR
A KUMAR 
DUBEY

GLOBALVISIO
NLAWOFFICE
@GMAIL.COM

COURT FEE 
NOT FILED

Commercial 
Suit

CS 
(COMM)/306/2024

M/S RAVI 
AND SINGH 
COMMUNICA
TION VS M/S 
LOGIC 
EASTERN 
INDIA PVT 
LTD

SH. 
AMRENDR
A KUMAR 
DUBEY

GLOBALVISIO
NLAWOFFICE
@GMAIL.COM

COURT FEE 
NOT FILED

Commercial 
Suit

CS 
(COMM)/307/2024

MADHU 
MAHAJAN VS 
ZAMIR 
AHMED

SH. 
KHALIN 
CHADHA

KHALIN9@GM
AIL.COM

Commercial 
Suit

CS 
(COMM)/309/2024

ARVIND 
KUMAR VS 
RANJEET 
SINGH ALIAS  
RANJEET 
SINGH 
SHOKEEN

SH. KAMAL 
KANT JHA

KKJASSOCIAT
ES35@GMAIL.
COM



Court District Court Room Case Type Case Number Advocate
No.

Date of 
Registration

Petitioner 
Name VS 
Respondent 
Name

Advocate 
Mobile 
Number

Advocate 
email ID

Date of e-
Payment of 
Court Fees

49 509 MISC DJ ADJ 278/2024 03-06-2024

509 CS (COMM) 291/2024 03-06-2024 06.03.2024

509 CS (COMM) 292/2024 03-06-2024 8376841313 30.05.2024

509 CS (COMM) 297/2024 04-06-2024 9999468603 24.05.2024

509 CS (COMM) 298/2024 04-06-2024 22.05.2024

509 MISC DJ ADJ 290/2024 05-06-2024 9643801028

509 MISC DJ ADJ 291/2024 05-06-2024 9643801028

509 CS (COMM) 301/2024 05-06-2024 9312046733 28.05.2024

509 CS (COMM) 302/2024 06-06-2024 989185688 01.06.2024

509 CS (COMM) 304/2024 06-06-2024 29.05.2024

509 CS (COMM) 310/2024 07-06-2024 03.06.2024

Total 254

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

M/s Shiv Maha 
Mandleshwar 
Vs M/s Bala Ji 
Traders

Prabhakar 
Pandey, 
Nishant 
Bhatia

9953396643,91
19391370

adv.nishantbha
tia@gmail.com

Vishwajeet 
Arora Vs Clean 
Drop Filtration 
India Pvt Ltd 
and others

Ms. Ayushi 
Rajpoot, Ms. 
Vandita 
Nain

8375029552, 
9650119034

officeofanand@
gmail.com

Canara Bank 
Vs Skyra 
Advanced 
Systems Pvt 
Ltd

Ekant 
Luthra

ekant23@gmail
.com

Vinay Prakash 
Pandey Vs 
Oriental Rail 
Infrastructure 
Ltd

Ashish 
Chauhan, 
Kushagra 
Bansal

ashishchauhan
@akassociates.
org.in

INDIAN BANK 
Vs Chandan 
Kumar Pandey

Subodh 
Kumar 
Singh

9811375940,91
42299647

advsubodhkum
arsingh@gmail.
comadv.subodh
kumarsingh@re
diffmail.com

IDBI Bank Vs 
Harish Singh

Ankit Jain ankitjain9591@
gmail.com

IDBI Bank Vs 
Dheerpal

Ankit Jain ankitjain9591@
gmail.com

M/s Union 
Bank Of India 
Vs Sanjay 
Kumar Gupta

Rajendra 
Yadav

yadavrajen@g
mail.com

Upgrid 
Soliutions  Pvt 
Ltd Vs Arvind 
Kumar

Abhindra 
Maheshwari, 
Shivam 
Gupta

abhigaman.law
@gmail.com

Digirovers 
Solutions Pvt 
Ltd Vs 
Unocoin 
Technologies 
Private Ltd

Bharat 
Chugh, 
Mayank 
Arora

9810553252,88
26628292

contact@bharat
chugh.in

M/S HARISH 
KUMAR 
THROUGH 
ITS PROP 
HARISH 
KUMAR Vs 
MUNICIPAL 
CORPORATIO
N OF DELHI  
AND ANR

Robin 
Bhardwaj       
  Vandana 
Bhanot

9560905884,92
05881576

robinbhardwaj5
29@gmail.com  
        
Vandyvb.16dec
@gmail.com
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